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1. The Learned Representatives of both the sides are present.

2. From the side of the Petitioner, arguments have been opened

and concluded.

3. On the next date of hearing the arguments from the side of the

Respondent shall be heard.

4. Adjourned to 05.04.2OL7 at 11.30 AM. (Part Heard).

M.K. SHRAWAT.
L4.O3.2OL7. MEMBER (JUDICIAL)
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